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TH E MINISTER OF PLA NNING 
<SHRI S. B. C H A V A N ): (a) to (c ).  It 
is the responsibility of the administartive 
Ministry in charge of a Centrally Sponsor-
ed Scheme to check utilisation of funds 
released by the Centre to the States, The 
Plannijig Commission does not undertake 
any verification of iiiilisation of funds on 
is own, except to the extent necessary 
when a specific programme is taken up 
by it for cvahiation through its Proyram- 
Ttie Evaluation Organisation.

Development of Indian Forces in States to 
maintain l îw :ind order

J622. SHRT B. V. DESAI: Will the 
■Vlinister of HOMF AFFAIRS be pleased 
10 state:

(a) whclher it is a fact that vai'ioiis 
Sillies during the nionths of Dccenibcr and 
January utilised ihc Indian Forces to main-
tain faw and order situation in the Siales;

(b) if so, how many Stales utilised the 
services of Army lo niainlLiin law ;ind 
order;

(c) in how many ciises the uiih'sitiion 
■of services of Army is still contf.nuing;

(d) what was tiie maximum pciiod in 
each Stale where the Army was u^cd (o 
maintain law and order siaiation; and

fc) how many Army personnel were 
killed during the period witcn they were 
ilenuled to maintain law and order in ihe 
Slate?

T U n MINISTFR OK SI ATE IN I HR 
MINIS! RY OF HOMF AFFAIRS (SHRl 
■NIHAR RANJAN LASKAR): (a) lo (e). 
The information is being collected and 
will be laid on iho table of ihe Flouse.

(b) if so, the details thereof?

TH E M f N I ^ E R  OF PLA N N IN G  
(SHRI S.B. CH A V A N ): (a) No, Sir.

lb) Does no( arise.

Loan sQnctioned to  Bihar Khadi and Vil-
lage Industries Board

162-1. SHRl A. K. ROY: Will the Mi-
nister L>( INDUSTRY be pleased to state:

(a) whether Khadi and Village InduiUries 
Commission has sanctioned any loan or 
grants lo the Bihar Khadi and Village in-
dustries Board; and

(b) if so. the details of the projects 
proposed to be financed in Chotanappur, 
SanihulpargajiH and Sinijhbhum in Bihar?

TH E MINISTER OF SI ATE IN TH E 
MINISTRY OF INDUSTRY (SHRl VlR- 
RHADRA SIN G H ): (a) Khadi ajij Vil-
lage Industries Commission has disbursed 
the following fimds to ihe Bihar State and 
Village Industries Board;

Rs. in lakh*!
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(b) KVIC tiishurses funds 10 ihe Bihar 
Khadi anti Village Induslries Hoard, which 
has been set up by ihc Slaie Government, 
fhc Board is i m piemen I inp ihe Khadi and 
Vi|l;iye Indu^trics sthcmcs in Cholanagpur, 
Sajithalp.irgana and Sinyhbhum in Bihar.

Proposal to review orcaiusalion of rural 
planninjr

SHRl NAVIM RAVANl; Wily the 
Minister of PLANNING be pleased to 
slate:

(a) whether there is any proposal to re-
view the organisation tif Rural Planning 
and Development in regard lo city in> 
provemeni under the 20-Point Programme; 
and

Appointment of cundidatcx who pa.«ed Sec-
tion OtTiccni Grade Exainiiution, 1981 held 

by I?PS(

1^25. SHRl HIRALAL R. PARMAR: 
Will the Minister of HOME AFFAIRS be 
pleased to stale;

(a) Ihe number of candidates who have 
pasMrd the Scction Officers Grade Exami-
nation 1981 held by UPSC and have not 
been appointed as Section f)tliccrs so far;




